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PREFACE

This publication contains a brief resume of work done by Eighth
Lok Sabha during the Eleventh Session i.e. frcm 27th July to 5th
September, 1988.

New DEeLHI ; SUBHASH C. KASHYAP,

October, 1988 Secretary-General.
Kartika, 1910 (Saka)

(iii)



RESUME OF WORK DONE BY THE RIGHTH LOK SABHA
DURING THE ELEVENTH SESSION, JULY-
SEPTEMBER, 1988

1. DURATION OF SESSION

Date of commencement

Date of adjournment sine die.

Date of prorogation

Total number of days of Session
Number of days of sittings
Number of hours of sittings

27th July, 1988

5th September, 1988
29th September, 1988
41 days

25 days

179 hours and 1 minute.
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10,
11,

12,
13,
14.
15,
16,

17,

SUMMARY

Bills pending at the end of the last session
Bills introduced
Bills opposed at introduction stage

Bills passed by Rajya Sabha and laid
on the Tuble

Bills passed by Rajya Sabha and returned
by Lok ‘Sabha with amendments

Bills returned by Rajya Sabha with amend-
ments and laid on the Table

Billa_pn’_ued

Bills negatived
Bills withdrawn
Bills part discussed

Motions for adjournment of debate on
Bills adopted

Bills referred to Select Committee

Bills referred to Joint Committes

Bills reported by Select Committee

Bills reported by Joint Commitiee

Bills originating in and referred to Joint
Commijttee by Rajya Sabha in respect of
which- motion for concurrence was adop-
ted by Lok Sabha

Bills pending at the end of the session

vide para No, 2512 of Lok Sabha
Balletin-part II, dated 30-9-1988

10

16

Nil

24
Nil
Nil
Nil

Nil

Nil

Nil

Nil
Nil

Nil

12
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SUMMARY

1. Bills pending at the end of Tenth Session

2. Bills introduced

3. Bills=Motion for introduction negatived

4. Bills discussed
5. Bills withdrawn
6. Bills negatived

7. Bills removed from the Register of Pending
Bills

8. Bills—Part-discussed

9. Bills pending at the end of the session
vide para No. 2513 of Bulletin Part-II,
dated 30-9-1988.

oo

284
13
Nil

Nil

*3

*296

®*Includes the Motor Vehicles (Amendment) Bill, 1986 Amendment of
Section 2, etc.) by Shri Bhattam Srirama Murty, which bas since been

removed, under Direction 37, from the Register of:Pendinc Bills.

13
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4. DIVISIONS

No. of Divisions held

16
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LEAVE OF ABSENCE

Sl

No.

Name of Member

2

Period for which
leave granted

leave granted

3

Date when

4

Shri K.P, Unnikrishnan

Dr. (Smt,) Phulrenu Guha

Shri Azeez Sait

Shri Ram Ratan Ram

Shri Dal Chander Jain

Shri Girdbari Lal Vyas

Dr. Prabhat Kumar Misbra

29-3-88 to
12-4-88 &
18-4-88 to
25-4-88

18-4-88 to
13-5.88,
27-7-88 to
23-8-88 &
29-8-88 to
1-9-88

27-7-88 to
12-8-88

27-7-88 to
10-8-88

27-7-88 to
19-8-88

27-7-88 to
12-8-88

16-8-88 to

23-8.88 &

29-8-88 to
5-9-88

-_

J

2-9-1988




19

-~

-

(®4qes 0T puoasg ‘1qWIK)
88-L-1 ‘ipBeq [ejusBe S L
]
(®4qes 107 YU 1qWIN)
88-9-§C ‘spueq lemysoylel MUS 9
(24qes Y07 puoxg ‘IquIRK)
88-9-27 ‘AureMseuysiyy vy 1d  °§
(eyqeg o1 QXIS Jo
! pue eqqeg ed[ey ‘laquopy 3umiis)
s0 0 88-L LT { 88-9-02 ‘wrerepunsemed[ey ‘W I1qS  “p
(euqes 0T Yiinog ‘13quapy)
88-9-9 ‘ised qRuig weqos LS €
|
(A1quassy aAng(sI82] [ENUI) ‘1WIN)
88-S-I€ ‘eIysIy peseld eyllemq WS T
(euqes YO puodss “IQWIN)
[ 88-6-17 ‘eusp Hwey ugs °[
‘W 'H
S ’ € z 1
spew
ouaIajal Lrenjiqo qieap "ON
woYe) WL QoM Uo 9je(] jo areq dmeN ‘18

STONFUIIAY AUVNLIEO L



20

(vyqes 30T Yuid ‘1equap)

| 8861 ‘pemyIeD owlySulsdelnid owBusNed LS ‘g
0 88-6-7 < _
| (euqes YO1 qyid ‘Jequiapy)
L 88-8-¢1 ‘qiulg BIpURY) Giapeay Lgs ‘7]
(euqes Yo PINL ‘Iequapy)
10 88-8-61 88-8- ‘wiog e fucuey yg ]
usisiyed ‘Judpisaig
1o 38-8-81 " 88-8-LI SBel 92 IS ‘0]
r (eyqes YOT prIgL “JoqQuiopy)
70 88-8-€ | 88-8- ‘o8unuey pueuel)IN IIYS 6
4 (e4qrS YO YIXIS “I0qUIDI)
L 88-L-pI ‘BZIRW 1|V WIZe) PILS UYS ‘g
‘W
s ’ £ (4




21

Jwgsey p nwuwer
npin 0e0 -mdueyp weqy qQOAV ‘PYON LIYS
npin qir0 BueAIeH-peqeplie Amgpnoy) pawqy piysingyf HYS
gsaperd renn
1pulH uonBWIgPY -peqeqe(|V yuig dejeld YivuemysiA HIYS
8861-L-LT <{ gsysug uoh ULy eAv[egSojy-em, vwBues 'y voswel[!M HYS
|
IpUlH 980 uegisefey-l8g lejJexueqs (IS
1Py qe0 sued1eH-(0S) esils wey 19H HYS
[ PUIH g0 jere(nn-eIqpon [9¥vd tegquienosing [e[fiueqs LIYS
spew
uon) uoljeuwllje
-swimgs/q)e0 [mEO YoM
Suryes Jo e m 283ensue] uonRUIPY /480 Asusnynsuo) ISQUIDIY JO e N

*ON

‘IS

NOILVINHISAY 4O HLVO '8



9. PAPERS LAID ON THE TABLE

(a) By Government 606

(b) By Private Members Nil
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11, PETITIONS

Presented by members vee two
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13. QUESTIONS

(/) Starred Questioss

(a) Number of questions ee
put down in Question
Lists for Oral Answers,

*490

{(b) Number of questions aee 161

orally answered
(il) Short Notice Questions

(a) Number of questions .
put down in Short
Notice Question
Lists.

(b) Number of Short .
Notice Questions
Orally answered.

@ill) Unstarred Questions

Number of questions for
which Written answers
were laid including those
put down for Oral answers
but not reached for Oral
ADNSWETS .

5461

*Includes 10 Starred Questions withdrawn/postponed/deleted /transferred
from one Ministry to another,

tIncludes 76 Unstarred Questions withdrawn/postponed/deleted/trans-
ferred from One Ministry to another,
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17. SITTINGS OF LOK SABHA

Sl Subject Date Remarks

No. -

1, Cancellation of sittings of 9-8-1988 On a motion moved
Lok Sabha on Thursday, by Shri - H.K.L,
the 25th and Friday, the Bhagat, Lok Sabha
26th August, 1988, agreed that sittings

of Lok Sabha fixed
on 25th and 26th
August, 1988 be
cancelled.. :

2, Fixation of sitting of Lok 31-8-1988 On a motion moved

Sabha on Friday, 2nd
September, 1988,

by Shri H.K.L,
Bhagat, Lok Sabha
agreed to sit on 2nd
September, 1988,
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18, SPEAKER/DEPUTY £PEAKER/CHAIRMAN

Ansouncemests /Obse: vations/References

Sl, No. Subject

By whom

Date

Reference to the ‘Quit India’
wovement launched on 9 August,
1942 and paid homage to
martyrs who sacrificed their lives
for the country’s liberation
from foreign rule,

Reference to the 43rd anni-
versary of the dropping of bombs
on Hiroshima and Nagasaki and
paid homage to the victims.

Reference to the tragic and large
scale loss of life and ‘property
caused by the earthquake in
North Bihar, some other parts
of the country end in Nepal and
Bangladesh on 2Ist August,
1988, :

Tribute to Dr, Sarvepalli
Radhakrishnan, former ‘President
of Union of India on his " birth
centenary,

Speeker

Speaker

Speaker

Speaker

9-8-1988

9-8-1988

22-8- 988

5-9-1988

£



" 19, STATEMENTS

(i) Statemests made/lald by Ministers under Rule 372

S, Subject Name of Date Time
No, Minister taken
1 2 3 4 5
H M
1. Accident to 26 Dn Shri Madhav 27-7-1988 0 04
Bangalore-Trivandrum  Ex- Rao Scindia '
press between Sasthankotta
and Perinad Stations of
Southern Railway on 8
July, 1988,
2. Launch of  Augmented Shri K.R., 27-7-1988 0 01
Satellite  Launch  Vehicle Narayanan
D2 (ASLV-D2) and
INSAT I-C.
3. Incidence of gastro-enteritis/ Shri Moti Lal 27-7-1988 0 0S5
cholera in the Union Territory Yora
of Delhi.
4. QGovernment Business for the Shri HK.L, 29-7-1988 0 14
week commencing the Ist Bhagat
August, 1988,
5. Pcime Minister’s visits abroad Shri PV, 29-7-1988 0 05
during June and July, 1988, Narasimha Rao
6. Reported income of Jyotsna Shri B,K, Gadhvi 1-8-1988 0 05
Holding  Private Limited
received from Sumitomo Cor-
poration,
*7. Alleg:d plot to kill the Prime Shri Santosh 2-8-1988 0 14
Minister and the Home Mohan Dev

Minister,

* Also laid on the table certain documents recovered from the Golden
Temple Complex providing conclusive evidence of Pakistan’s aid and

support to terrorist groups,
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.-10,

@11,

12,

13,

14,

.Government Business for the
week commencing the 8th
August, 1988,

Government Business for the
week commencing the 16th
August, 1988,

Memorandum of Settlement
on Tripura,

Certain additional informa-
tion relating to tapping of tele-
phones, revising the earlier list

of telephone numbers, names
and addresses of persons who'e
telephones were intercepted at

Bangalore laid on the Tatle

on 9th August, 1988 in

pursuance of an assurance

given during supplementariés

on Starred Question No, 198

on that day,

Incident of eve teasing and
molesting of a college girl by
certain employees of the Delhi
Transport Corporation,

Government Business for 22nd
and 23rd August, 1988,

Correcting the reply given on
12 May, 1988 to a supple-
mentary by Shri Banwari Lal
Purchit, M,P, on Starred
Question No, 062 regarding
Reorientation of Medical Edu-
cation (ROME) Scheme.

Shri P,
Namgyal

Shri P,
Namgyal

Skri Buta Singh

Shri Bir

Bahadur Singh

Shri Rajerh
Pilot

H M
5-8-1988 0 12

12-8-1988 0 13

12.8-1988 0 12

12-8-1988 0 01

17-8-1988 0 05

Shri P. Namgyal 19-8-]1988., 0 14

Kum, Saroj

Khaparde

22-8-1988 - 0 01

** Also laid on the Table a copy (Rirdierd Erglish versicrs) of the

memorandum

@ Also laid on the Table

versions),

tke revised list (Hindi ard Erglish



1 2 3 4 s
| H M
15. Government Business for,¢he  Shri H.K,L. 23-8-1985 0 11
week commencing 29th August, Bhagat

1988,
16, Loss of life and property Shri Bhajan Lal  23-8-1988 0 10
caused by the earthquake ir
North Bihar and some parts
of the country on 2Ist
August, 1988,

vl b
@@17. Demands for Gorkha Na- Shri Buta Singh 23-8-1988 0 10
tional Liberation Fro ‘t,

i

18. Plood situation in West  Shri Bhajan Lal  29-8-1988 0 09
Bengal and Assam,

19. Firc at Tank Wagan Loading  Shri Brahm Dutt  30-8-1988 0 02
gantry area of Mat ura
Refinery.

20 Alleged gang rape which took Shri P, 1-9-1988 0 01
place at Mangolpuri, Delhi on Chidambaram

29th August, 1988,

21. Ingident which took place Shri P. 1-9-1988 0 0S5
near Prime Minister’s rési- Chidambaram
dence on 1Ist September,

1988,

22. Procurcment/minimum sup-  Shri Bbajan Lal  5-9-1988 0 02
port prices of Rabi crops of
1988-89,

23, Amendments to Direct Tax Shri Ajit Panja 5-9-1988 0 08
Laws and the Wealth (Inberi-
tance) Duty-Bill, 1988,

@@ A0 laid on the table a copy ewch of the two Menioranda of
scttlement,



(W) Matters uoder Rule 377

(a) Nun"lber of matters raised

133

(b) ﬂ{}sition regardibf receipt of replies from Ministers concerned as on

14-10-1988.
Total number Number of Perc.ntage of
of  matters replies sent replies sent to
raised to members the Members
& copies en- by the Ministers
dorsed to
Lok Sabba
Secretariat
First Session 61 61 100
Second Session 351 345 98.3
Third Session 158 152 96.2
Fourth Session 150 145 96.6
Fifth Session 330 304 92.1
Sixth Session 146 135 90.1
Seventh Session 178 160 89.9
Eighth S § sion 341 275 80.6
(Part 1)
Eighth Session 147 121 82.3
(Part 11)
Ninth Session 178 132 74.2
Tenth Session 362 241 66.5
153 67 43.9

Eleventh Session
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20. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF

BUSINESS
Business Time Percentage to
taken the total time
taken
H. M,

BILLS

(a) Government Bills *62 16 348

(b) Private Members® Bills 4 47 2.7
BUDGETS

(a) Railway Budget s 12 2.9

(b) General Budget s 37 3.1

(c) Budget in respect of States

under President’s rule 6 32 3.7

CALLING ATT! NTION NOTICES (RULE 197) 4 25§ 2,5
DISCUSSIONS

(a) Half-an-Hour Discussions (Rule 55) 2 56 1.7

(b) Short Duration Discussions (Rule 193) 34 07 19.1
MATTERS UNDER RULE 377 3 56 2,2
QUESTIONS 22 24 12,5
RESOLUTIONS

(a) Statutory Resolutions *10 40 58

(b) Private Members’ Resolutions 6 02 34

*Joint Discussion took place on certain Statutory Resolutions [vide Statement

No. 15(ii), S| Nos. 2 & 4 to 6] and Motion for consideration of the connected
Government Bills [vide statement No, 2(i), Sl. Nos. 4 to 6 and 17]. Time
taken on Joint discussion has been shown under Government Bills,
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a

STATEMENTS (Rule 372) 2 33 1.4

OTHER MATTERS such as Oath or Affirmation 7 34 ¢.2
Papers laid on the Table, Obituary Referen-
ces, Questions of Privilege, Points of Order,
Personal Explanations etc.

179 01 100.0

Akashdeep Printers 20, Darvaganj, New Delhi+110 002.



